BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL AT CHENNAI (SZ)

0.A. 234 of 2017

Meenava Thanthai,

Rep. by K.R Selvaraj Kumar ...Applicant
Vs.
The Director,
Ministry of Environment, Forest
and Climate Change and Ors ...Respondents
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Form 1
Certificate of Incorporation

Corporate Identity Number : U05000TN2011PTC080387 2011 - 2012

| hereby certify that ST.PETER & PAUL SEA FOOD EXPORTS PRIVATE LIMITED
is this day incorporated under the Companies Act, 1956 (No. 1 of 1956) and that the
company is private limited.
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Given under nd at Chennai this Thirtieth day of April Two Thousand Eleven. '

Lo,
S MjELAKSHi) e

Ta TR WORER  f Deputy Registrar of Companies

qAferTg, B8, SEHM 3R FroEr g

Tamil Nadu, Chennai, Andaman and Nicobar Islands

FEHT VTR © HrEery SfEe § 9Uee YT B Al

Mailing Address as per record available in Registrar of Companies office:

ST.PETER & PAUL SEA FOOD EXPORTS PRIVATE LIMITED :
11A, NEW THIRUVALLUVAR NAGAR,, KASIMEDU, ROYAPURAM,,
/™ GHENNAI - 500013,

Tamil Nadu, INDIA %
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GOVERNMENT OF INDIA
MINISTRY OF COMMERCE AND INDUSTRY

OFFICE OF ZONAL DIRECTOR GENERAL OF FOREIGN TRADE

Hsel T e FEIfadd Ay caur @ Frfey
4TH FLOOR, SHASTRI BHAWAN ANNEXE, CHENNAI-600006

IraEs-fAgas w1 (IrEdd) & gy
CERTIFICATE OF IMPORTER-EXPORTER CODE (IEC)

1. ar#/Name ST.PETER & PAUL SEA FOOD EXPORTS PRIVATE LIMITED

NO.11A, NEW THIRUVALLUVAR NAGAR, KASIMEDU,
2 ud/Address ROYAPURAM, CHENNAI, TAMILNADU. 600013

3. 3@ cafs @ 9w T geAH S /]
wer arE dh afifede av Photo as orBank |
%qu Certificate
arar g1/Name and Designation / \\\
of the person whose Sy
- JoSERH G
DIRECTOR
4 g RdSE/sESE gan R w1 @ Branches
Address of the Branch/Div./Unit NIL
if any
5 HIESEY HEA/1EC Number 0411019252
6. ST @R i fafd/Date Of Issue 25.08.2011
7, AT Wit & .(87)/PAN AAPCS9197N 6 S’\/) N (A &V\ ~
&1=1:/Place :Chennai (S.SUNDARA RAMAN)
i D | t
fooiien:/Date :25.08.2011 faer R fRee Nﬁﬂw‘rg;fl:géflgn Trade Developmen

(Issued From File.No./g050[04/08/130/01794/AM12/ | & S0 i dated 25.08.2011)

feruwft Aote: 1. 3gdl urwm & A U v wfaa A Rl o oftede & A A smdd s T A yeutins oftgdsr f arhm A 0 e B e & w5 aw
HISEHT & % ST 6T @ ure A6 e o e 8 aftad o 5l sdAReRed & mr métd A ofre @ ¥ orgd ww In case of any change in

the Name/Address or Constitution of 1EC holder, the IEC holder shall cease to be eligible to Import or Export against the [EC after expiry of 90 days from the
date of such a change unless in the meantime, the consequential changes are effected in the [EC by the concerned Licensing Authority
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(Fam 42 37iEw)

THE \/IARINE PRODUCTS EXPORT DEVELOPMENT AUTHORITY

RULES, 1972
(See Rule 42)

s & ®9 9 USHET0T TR
CERTIFICATE OF REGISTRATION AS AN EXPORTER

. s ! TN1/MT/413/15  Validity Upto : 18/06/2018
. OSHET yEO S 9 AR bk

Number and date of Certificate of Registration

_ M/S.ST.PETER & PAUL SEAFOOD EXPORTS PVT LTD
2. for =fem w6t wmmorest fam T B wwer AW @ g NO.11A, NEW THIRUVALLUVAR NAGAR

Name and address of the petson to whom the Certificate is granted KASIMEDU ROYAPURAM,
o . . CHENNAI-600 013. TAMILNA
3. Frates it Soft (S g T B 3w ) B by

Category of Exporter (strike out whichever is not applicable)

%. frmtar fatas . / /}:ZT )é(
(). Manufacturer Exporter ( porter

4. mw@m%%aﬁmﬁﬁ%ﬁmm
(ST @1 7 B 3W Fe F)

Name(s) ol Marine Products permitted to be exported
(Strike out whichever is not applicable)
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5 amawn”rﬁ'q'iam%,mmmmﬁgﬁﬂﬁﬁw.m.ﬁwﬁﬁﬁﬁﬁwaﬁ%mﬁsﬁa@ﬁﬁm%-ﬁmﬁ

If merchant exporter, details of Processing Plant or Handling Facility, the production from which alone the exporter is allowed to

export :
wFH g, U9 O E B U G 5./ THTS AT AR /Date AHE /Date ;q'lz;ﬁm' i
Sl. No. MPEDA Reen No. Name of Unil  /from GEFI Remarks

6. ToiER (ST A sinie SeTAE | far W)

Endorsements (may be done on additional sheets. if necessary)

THETITYS AT S 9 ATTETE FT EETET

Signatare of the Officer issuing the certificate
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[Renewal number: 11119(329)115/MAS Certificate number: TN1/MT/413/15 Q‘ i m

Renewed date:18/04/2018 2165 Pot- Lizr)
dl. fadorica / Vﬁvm“ NDAN

Expiry date:18/06/2021
P L ; : » _ Jufadom | Df-num Dirertar

| | ﬂmﬁém a)us! daa* /MPEDA RO (henml
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Govt. of India

Ministry of Commerce & Industry %
e

Certifieate of fpproval

In exercise of the powers conferred by the Export of Fresh, Frozen and Processed Fish and
Fishery Products (Quality Control, Inspection and Monitoring) Rules, 1995 vide GOI
Notification No. S.0.:730 (E) dated 21 August, 1995, published in the Gazette of India, Extra
Ordinary, Part II, Section 3, Sub Section (ii), dated 21.08.1995,

M/s. St. Peter & Paul Sea Food Exports Pvt. Ltd.
(Name of the Establishment)

having their registered office at No 11 A, New Thiruvalluvar Nagar, Kasimedu, Royapuram Chennai,
Tamilnadu-600013
(Address of the registered office)

is hereby granted renewal of approval for a period of three years
valid up to and including 04.06.2024 under Approval Number 840

for Packing of Fresh/ Chilled Fishery Products and Freezing of Raw Fish & F ishery Products
(Scope of approval)
[Category-PPa, Product-U,L, Activity- R,F]

in its establishment situated at Allied Centre, No 90, Kanigaipair Village, Uthukottai Taluk, Thiruvallur
District, Tamilnadu-601102
(Location of the establishment)

for exports to all countries excluding “CU & uncooked prawns to Australia”, subject to the
conditions that the establishment should continue to meet the requirements of GOI Notification
No. 8.0.:730 (E) dated 21.08.1995 and requirements of the importing countries.

Signature

Rty Mt iy
Name : Diwakar Nath Misra
Designation : Director(1&Q/C)

Place: New Delhi

Date: 3p.0¢ 202

2" Floor, B~ Plate, Block-1, Commercial Complex,
Last Kidwai Nagar New Delhi-110023, India
Phone: +91-11-20815386/87/88
E-mail: eic@gicindia.gov.in Web: www.eicindia.gov.in

Category-PP = Processing plant; PPa = Plant also processing aquaculture products; ZV = Freezer vessel, FV = Factory vessel; A = Cold store only.
Product-U = Unprocessed; L = Filleted; S = Salted; K ~ Smoked; M = Marinated; C = Canned; O = Other
Activity R = Refrigeratior; F = Freezing
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Gover nment of India
Form GST REG-06
[See Rule 10(1)]

Registration Certificate

Registration Number :33AAPCS9197N179

1. Legal Name ST PETER AND PAUL SEAFOOD EXPORTS PRIVATE
2. Trade Name, if any ST. PETER & PAUL SEA FOOD EXPORTS PRIVATE
3. Constitution of Business Private Limited Company
4. Address of Principal Place of No.11-A, Kasimedu, New Thiruvalluvar Nagar, Royapuram,
Business Chennai, Tamil Nadu, 600013
5. Date of Liability 01/07/2017
6. Period of Validity From 01/07/2017 |To NA
7. Type of Registration Regular
8. Particulars of Approving Authority
Signature
Name
Designation
Jurisdictional Office
9. Date of issue of Certificate 20/09/2017
Note: The registration certificate is required to be prominently displayed at all places of businessin the State.

Thisisa system generated digitally signed Registration Certificate issued based on the deemed approval of the application for
registration



8 Annexure A

GSTIN 33AAPCS9197N1Z79
Legal Name ST PETER AND PAUL SEAFOOD EXPORTS PRIVATE LIMITED
Trade Name, if any ST. PETER & PAUL SEA FOOD EXPORTS PRIVATE LIMITED

Details of Additional Places of Business

Total Number of Additional Places of Business in the State 2

Sr. No. Address
1 No0.90, Periyapalayam Main Road, Kanigaipair Village, Tiruvallur, Tamil Nadu, 601102
2 No0.61/30, Royes Tower, Kasi Garden 2nd Street, Royapuram, Chennai, Tamil Nadu, 600013



9 AnnexureB

GSTIN 33AAPCS9197N1Z9
Legal Name ST PETER AND PAUL SEAFOOD EXPORTS PRIVATE LIMITED
Trade Name, if any ST. PETER & PAUL SEA FOOD EXPORTS PRIVATE LIMITED

Detailsof Managing/ Whole-time Directorsand Key Managerial Persons

Name JOSEPH JEGAN MORRAIS
Designation/Status MANAGING DIRECTOR
Resident of State Tamil Nadu

Name MURAIES MOHAN
Designation/Status DIRECTOR

Resident of State Tamil Nadu
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¢ SULHIH & K@ Government of Tamil Nadu ,-
Gemies] urgsmiy womb ssrgrr @usssn B-Ne# Directorate of Industrial Safety and Health

f Form MNo.4 - Registration and Licence to work a factory y _
' [Frescribed under Rule 4 (&) of the Tamil Madu Factories Rules 1850] CEE ! o ]

Registration Number  : TVR08603 Licence Fee : ¥ 240,000/-

Licence is hereby granted / renewed to Mr. M JOSEPH JAGAN valid only for the premises detailed below for
use as a factory employing not more than 250 workers on any one day during the year and using installed horse
power inclusive of mobile equipment not exceeding 2000 horse power subject to the provisions of the Factories
Act, 1948 and the Rules made thereunder.

o ol s e e A e

R g I T i,

1 This licence shall remain in force till the 31st day of December 2022 unless such licence is cancelled before I
that date under rule 109. )|

Name of the factory : ST. PETER PAUL SEA FOOD EXPORTS PVT. LTD

Description of Licensed Premises

The licensed premises shown on Plan No. - dated - are situated in Door No. / Plot No.: 90, PERIYAPALAYAM P,
ROAD , KANIGAIPAIR VILLAGE, Uthukkotai Taluk, Thiruvallur District - 601102.

This License renewal is auto Generated through Portal. Hence no signature required.

L

' Date : 30/10/2021 Joint Director of Industrial Safety and Health, Thiruvottiyur '..

§ I-:

] Renewals 4

4 i

¥ Date of Fee for Date of Signature of %
4 Renewal Renewal Expiry Joint Director

{ 30/10/2021 240,000/- 31/12/2023 L

4 )

Amendments

Amended to
Employ maximum number Additional fee
of workers

| Amended to
’ Install horse power

Signature of
Joint Director

Transfers 1

Signature of
Joint Director

il Name of the person

to whom transfered Name of the factory
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Chennai Mechanised Boat Fishermen Welfare Assu1ti2

% L r_g)m{@/ Ex}?ch Clorwpawg,qé@

'17}//9)95% ﬂ)@@ﬁ}ﬂfj .é;?%éuf]r\; I"’ﬁ’"")

{.? il ' A s — % - i 2 o — — -
P / = el

Hogwo st 2B By, EIEE K

5 jon i j :. L—~ ) O (3) £\ ~)oa] . Sl s ,i i Y, ’/‘;‘!‘j“ﬂ)
L "_‘5)195@)(53 U‘f—-—1 L] éw“;mr\;' ) gLof\j LED"h;} C___
e nsd B 4030 _

HJ 2 C?cgﬁﬂa-ﬁ ID, 5 ol Igd)'/__y_) fj)[__}a—o—};"}-ry
é DI ) 57 o 5 afrof;j"fy L (c; zf/ m?o uf (/ (% C_jx. I{_,
2.5 51 S M DHE 6D ;2;‘),535@4 S @ A o »

_s',]'t"",' I,‘ / ; J - ) ~ o -
L i »LJW‘/]I BVo7 7 Lg@f’—’ ()/ gl la.o 7 &L 0%) S5 5
9 ot 1t S0 Cond ) bl f}&w‘é} 2@
b;;::);‘-)’j'f‘v nzq a‘[or;]'p —2 5 ‘ ' i ‘_ . "

| e ™ yomLe STy Py e

34(30 @@)ﬁ?é’fpw

Qasienar st Beam povseimd

Pege 2 <f 2



13

~!

-










